
481 Statement [9 MAR. 1994] by Minister 482 

SHRI INDER KUMAR GUJRAL: Sir, 
my name was there. 

THE VICE-CHAIRMAN (SHRI V. 
NARAYANSAMY): Your Party's time is   
over. 

SHRI JAGDISH TYTLER: Sir, since he 
tes to go somewhere, he wants to make  his   
statement   first. 

THE VICE-CHAIRMAN (SHRI V. 
NARAYANASAMY): All right The 
Minister of State for Railways will make a 
statement first. 

. The Vice-Chairman (Shri Md. Salim) in the  
Chair 

STATEMENE BY   MINISTER 

Production of Coaches in Integral Coach 
Factory, Madras 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI K. C. 
LENKA): Sir, Honourable Members, Mr. 
Gafiesan, Smt Jayanti Natarajan and others, 
have raised certain issues per-tamtag' to 
Integrai Coach Factory, Madras. I had 
assured that I would clarify the matter with 
all the details. I am glad to clarify and from 
the House that the apprehensions expressed 
by Honourable Members are wot at all true. 

There is no proposal, to close Integral 
Coacb Factory, Madras and shift the work to 
Rail Coach Factory Kapurthala. Futherno 
employee has been retrenched on account of 
reduction of workload. Full installed capacity 
to manufacture 1000 coaches including 
Electrical Multiple units is being utitised at 
integral Coach Factory, Madras during  
1993-94. 

The production programme Of Integral 
Coach Factory, Madras was earlier approved 
at 1050 coaches during 1994-95, including  
200 Electrical   Multiple Units. 

However, seeing the reduction in the 
asses'd 'equirement of coaches during the VII 
Plan, the production program-mss  of  both   
Integral  Coach     Factory 

Madras and Rail Coach Factory Kapurthala 
are being revised downwards to 775 coaches 
including 150 Electrical Multiple Units at 
hitgral Coach Factory, Madras and 775 
coaches at Rail Coach Factory, Kapurthala. 
Both the units have an installed capacity of 
1000 each. 

Efforts are being made to secure; alternate 

load for the two  factories. 

THE VICE-CHAIRMAN (SHRI MIX 
SALIM): We are now going to take up' the  
clarifications  on this   statement. 

AN HON. MEMBER: What about the 
statement to be made by the Minister of   
Civil     Aviation?.. .(Interruptions)... 

SHRI INDER KUMAR GUJRAL (Bihar): 
Sir, I want to be On record that since I was 
the Chairman of the Committee which has 
submitted its Report on the Dunkel 
proposals, and my name was to be there and 
for obvious reasons I have not been 
permitted, I would like to seek the 
indulgence of the House to let me speak 
before the Minister speaks next time. 

THE VICE-CHAIRMAN (SHRI MD. 
SALIM): Time was allotted to your Party 
and someone had already spoken. I think it 
was Mr. laipal Reddy. 

SHRI INDER KUMAR GUJRAL: I know 
that, but I am submitting it because my   
name... (Interruptions)... 

THE VICE-CHAIRMAN (SHRI MD. 
SALIM): Mr. Reddy has spoken. 

SHRI   INDER  KUMAR   GUJRAL:   I 

am submittrag it as a personal explanation. 
Because Mr. Swamy has mentioned my 
name, I will take...(Interruptions ... 

THE VICE-CHAIRMAN (SHRI MD. 
SALIM): If this is a personal explanation, 
then you can write to the Chairman. 

SHRI INDER KUMAR GUJRAL: But I 

want   to be on record. 

THE VICE-CHAIRMAN (SHRI MD. 
SALIM): You can write to the Chairman. 

SHRI V. NARAYANASAMY (Pondi-

cherry): Sir, as per the Ust of Busjnes* 
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the clarifications on  the statement regarding 
the production of coaches in the integral 
Coach Factory, Madras should be  taken up 
first. 

THE VICE-CHAIRMAN (SHRI MD. 
SALIM): Now we are taking up clarifi-
cations: on the statement made by the 
Minister.  Shri  S.   Viduthalai   VirumW. 

SHRI JOHN F. FERNANDAS (Goa): 
Sir, I would like to know whether you are 
taking up clarifications on both the 
statements or on this statement  only. 

THE   VICE-CHAIRMAN   (SHRI   MD. 
SALIM):  We  are taking  up    clarifications  
on  the  statement  regarding     the Integra]  
Coach  Factory,  Madras, 

SHRI   S.     VDUTHALAI      VIRUMB1 
(Tamil Nadu): Sir, the statement says:— 

"The production programme of the 
Integral Coach Factory, Madras was 
earlier approved at 1050 coaches during 
1994-95, including 200 Elec-tricl  
Multiple  Units. 

However,   seeing   the   reduction   in the - 
assessed   requirement of coaches during the 
VIII Plan, the production programmes of 
both  Integral  Coach Factory      Madras   
and   Rail       Coach Factory,   Kapurthala 
are  being revised downwards to  775   
coarhes...'' 

Sir, the production programme of the 
Intergral Coach Factory, Madras was earlier 
approved at 1050 coaches during 1994-95. 
Now they have reduced it to 775 coaches. Sir, 
nobody will accept that the requirement of 
coaches will go down if population increases. 
Actually, the number of passengers is bound 
to increase automatically. Sir, I have also 
gone through the Annual Report. The Annual 
Report says that the passenger traffic has 
reduced. But it is not so. Sir, actually the 
ticketless travel has increased. That is why it 
shows that the passenger traffic has come 
down. Sir, the Minister must be giving this 
reason, may be,- due to financial constraints. 
This reason is totally wrong. I would like to 
know why the number of coaches has been 
reduced. 

Then the Minister has mentioned about the 
number of coaches manufactured during the 
last year by the Integral Coach Factory, 
M'adras. What was the total number of 
coaches actually manufactured by the Rail 
Coach Factory, Kapurthala during the last 
financial year? The Minister has not men-
tioned it at all. The Minister should explain   
it. 

THE MINISTER OF RAILWAYS (SHRI 
C. K. JAFFER SHARIEF): Mr. Vice-
Chairman, Sir, as the hon. Members  are     
aware.. . (Interruptions). . . 

SHRI GURUDAS DAS GUPTA: Sir, the 
normal practice in this House is that the 
Minister first makes a statement and after 
that the Members seek clarifications and then 
the Minister replies to those clarifications. 
The Minister cannoi answer in this way. 

THE VICE-CHAIRMAN (SHRIMD. 

SALIM): I don't think he is going to answer 

like that. 

SHRI C. K. JAFFER SHARIEF: Sir, I 
thought that if I place all the facts before the 
House then there would not be any  need for 
clarifications. 

THE VICE-CHAIRMAN (SHRIMD. 
SALIM): Mr. Minister, you have already 
made your statement. Now there are seven or 
eight Members to seek clarifications. It will 
be better if you make your reply later. 

SHRI  C. K. JAFFER   SHARIEF:      I 

personnaly feel that the time of the House is 
more valuable. I feel that if I place some 
more facts before the House, there will not be 
any need for more clarifications. 

THE VICE-CHAIRMAN (SHRIMD. 
SALJM): It is the right of the Members. 

SHRI C. K. JAFFER SHARIEF: Yes, it' is 
the right of the Member?. So, if they want, 
they can always seek clarifications. 
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SHRI S. VIDUTHALAI VIRUMB1: Sir, I 
quo'e: "The doubts of the employees have 
been vindicated by the drastic reduction in the 
production of coaches at I.C.F. whereas the 
production was increased year after year at 
the R.CF." The Minister at that time said: 
"The Finance Ministry has not released funds 
to the tune of Rs. 20 crores for I.C.F. which 
has already been allotted in the Budget for 
1991-92". This is very important. It was 
provided for in the Budget but the Ministry 
seemed to have not released the funds at all to 
the tune of Rs. 20 crores. What were the 
reasons for it? I think that the hon. Minister 
should clarify it. Sir, the Minister is also in-
creasing the capacity in one area whereas he 
is reducing the capacity in another area. In the 
Report, what he said was that there would be 
no retrenchment of employees at all. But once 
the existing production capacity is reduced it 
implies that further recruitment will 
automatically be stopped. Besides that, the 
vacancies arising out of retiremow may not be 
filled at all: that is, new hands will not be 
appointed. There is also no menMon about 
this aspect in the statement. Therefore. Sir. I 
would like the Minister to clarify on these 
four points namely. (1) the. number of 
coaches manufactured at Katmr-thala; (2) the 
norms that you applied while giving this 
assessment: (3) the reasons for not utilising 
the fund, sanctioned for it in the Burget; and 
(4) any assurance on the part of the Govern-
ment that further recruitment will not He 
restricted on any account. 

SHRI V. NARAYANASAMY: Mr. Vice-
Chairman, Sir; I am glad that the hon. 
Minister has come out with a statement in 
which he has stated that the capacities of 
both the coaches have been reduced. Now, 
the situation is very clear that there is a 
demand for more and more coaches and that 
there is also capacity to meet this demand. In 
that case, what was the necessity for reduc-
ing the capacity of these two factories? 
Actual, Sir, I.C.F.. Madras was earning a 
poqtt of Rs. 37 crores.     It 5s   a. 

very old factory. And even though its 
capacity was 1,000 coaches per year; its 
production went up to the extent of 1050 per 
year. It was able to manufacture coaches up 
to that level. Now the hon. Minister says that 
in the Eighth Plan period, I.C.F. at Madras 
would manufacture 775 coaches and so also 
the R.CF. at Kapurthala, which would 
manufacture only 775 coaches. What rs the 
total amount that has been allocated for hese 
two factories? While RCF, Kapurthala has 
got Rs. 16 crores 1CF, Parambur has got only 
Rs. 12 crores. Even in the allocation of funds, 
the Perambur factory has been deprived of 
the funds. When the production capacity of 
both the factories is the same I don't know 
why the allocation to 1CF is reduced. 

SHRI MURASOLI MARAN (Tamil 
Nadu); During 1991-92, Rs. 24 crores were 
al'ocated to the integra Coach Factory. 
Perambur. 

SHRI V.   NARAYANASAMY:   I am 
talking   about the current   year's figures. 
There is a large difference in the allocations   
made  between    the  RCF,   Kapurthala   and   
the    ICF,   Perambur.Whv  do you reduce the 
allocation to  the Perambur  factory   when the 
production   capacity of both the factories is 
775 coaches per year?   What  is  stated   in 
the statement? In the lasi sentence of the 
Minister's   statement,   it  is   said:   "Efforts  
are being made   to   secure  alternative   loans 
to this factory." What are these a'terma-tivo   
loans?   Already   you  started   manufacturing   
containers.  You  have to   specifically say 
what you   are going   to do if there  is no 
good demand for coaches. we   information   
is   that von  are  trving to imnoi-f the coaches 
from outside. This is my information. If there 
is no demand for roaches,   then you have to 
go in for manufacturing       the     containers.      
We need containers    in this country and the 
infrastructure for  the purnose of manu-
facturing containers is there. There is a very     
great      demand 
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tor containers   in this country   from  various 
organisations.   Now,  you started a Cash-and-
Carry   scheme.   I   don't   know how far this  
scheme prestigious factories in India,  
employing  around  14,000 people. Now a 
situation has come.     There is an apprehension   
in the   minds of the workers  that you are    
trying      to close down the factory slowly and 
slowly. The hon. Minister's   justification is   
that they are reducing  the capacity  of both      
the factories.   I   want   a    categorical      
reply from the hon. Minister whether he    has 
got   excess coaches which   could not he 
utilised as on  the date.   I want to know what 
your demand is, what the supply is, what the 
number of coaches is that are ^ being  supplied 
by these factories   every, year because the 
Kapurtha'la  factory has increased its capacity   
from 1000   coaches  last year to 1100  coaches  
this  year. Here also, two or three years ago, 
coaches were   manufactured  in excess       of 
the capacity. I want   a categorical   reply from  
the   Minister as to   what the   demand for  
coaches  by the  Railway  Ministry is. If the 
Ministry wants to reduce the capacity,  I want 
to know what the rational for this is. Why  are 
you reducing the capacity? Is it due to scarcity 
of funds?   I   want   the   Minister   to   mate 
these things very clear to me. I want the 
Minister        to       say        that   because you   
don't      have       funds,      you       are 
reducing   the  capacity.  This year      you have   
increased the fares and freight for mopping   
up ■   about      Rs.   900   crores. Therefore 
there is no basis for the    Minister to say in 
this House that we have reduced  the capacity  
from   1000  coaches to 715  coaches because 
of shortage      ol funds. There   is  an  
apprehension  in   the minds   of   the   
employees.    An   agitation is already going 
on. The employees are saying that you ate 
trying to close dawn the factory slowly and  
slowly   That has to   be  removed by  the  
Minister  reply because the problem is not only 
for us but  for the Minister also. There is a lot 
of  disinformation  campaign  'hat   is   going: 
on.  That has  to  be   removed from the minds 
of the people. I want to know from  the hon. 
Minister what he   is going to do with the 
surplus labour because you  have  reduced the 
production  capa- 

 
city from 1150 to 775 coaches. So, far, thers 
is no retrenchment because they are 
manufacturing 1000 coaches upto 1993-94. 
For 1994-95 you have reduced the capacity. If 
this is the case; then what will happen to the 
surplus labour, how are you going to 
accommodate them; what is the alternative 
employment that you have found out for 
them? These people cannot be thrown out of 
employment because they have been working 
for 'he last 30-40 years. I want it to be 
clarified by the hon. Minister as to why the 
capacity is reduced-from 1150 coaches to 775 
coaches all of a sudden; whether the Railway 
Ministry wants more coaches or not; whether 
it is planning to place orders outside the 
country and also about the employees' 
apprehensions regarding closing down of the 
factory. I want the hon. Minister to reply 
fecause this is a burning problem inTamil 
Nadu. Not only the employees me agitated; 
but all the political parties also   are agitated  
over  this   matter. 

 

"Efforts are beina made to secure alternate 
load for the two factories." 
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SHRI MISA R. GANESAN (Tamil Nadu): 
The statement made by the Minister says in 
para 4: "However, seeing the reduction in the 
assessed requirement of coaches during the 
8th Plan, the production programme of both 
ICF Madras and the Rail Coach Factory 
Kapurthala are being revisej downwards to 
775 coaches." This is wrong. The demand for 
rail coaches has been increasing at the rate of 
over 4 per cent every year, whereas the 
Railways have decided to cut down 
production of conches in ICF to 775 for 1994-
95 from the established capacity of 1200. 

This move has evoked strong protests from 
the ICF employees who nre daily agitating in 
front of the office of the General Manager of 
the  ICF. 

Ever since the inception of ;he Rail Coach 
Factory atrKapurthala, ICF was given a step-
motherly treatment and the employees as well 
as the people in Tami'i Nadu feel that ICF 
will be taken out of the Railway map very 
soon. 

A cost analysis report had said that ICF 
coaches are cheaper than others. The cost per 
coach in ICF is roughly Rs. 72 lakhs while 
coacbes manufactured in other centres 
exceeds Rs. 100 lakhs. The production in ICF 
had remained static despite developing 
additional capacity through modernisation at a 
cost of Rs. 50 crores whereas production in 
RCF was on the rise. It is to be remembered 
that RCF is on the project stage. 

Here I want to mention one shocking thing. 
This is nothing but a fraud on the people of 
Tamil Nadu and the employees and labourers 
of the ICF. The Ministry had not released 
funds to the tune of Rs. 20 crores for ICF 
which had been allocated in 1991-92 budget 
for augmentation of production capacity and 
developing facilities for increasing production 
of  air-conditioned    and     EMU 

coaches. This has appeared under 'Work' 
Machinery and Rolling Stock programme of 
Railways for 1991-92, a part of the budget 
papers placet before Parliament alone with 
the Railway budget presented in July 1991. In 
the pink book under item No. 12 it has been 
mentioned. Similarly, this work was again 
.shown in the rudget papers for 1992-93 us 
work in progress. It comes under item No. IS 
of the pink book, under sceii-m 12.33. This is 
in the budget papers. But in 1992-93, contrary 
to I his, the Minister has unilaterally dropped 
the proposal approved by Parliament. What 
does it show? It finds a place in the 1991-92 
budget it finds a plaac;- in the 1992-93 
budget, in the pink book as items No. 8 and 
12. But in 1993-94,   unilaterally it  was 
dropped. 

Sir, ICF had produced 1050 coaches per 
year continuously in 1990-91, 1991-')?-. 
1992-93 and will be maintaining this in 1993-
4 as well. Therefore, there was no need to 
delete the sanctioned work for increasing 
capacity at ICF from 1000 to 1200 coaches 
per year. On the other hand, the Kapurthala 
Fac-ory has allowed to increase its capacity 
iroin 750 coaches in 1991, progressively, 
every year, and has been asked to produce 
1050 coaches in 1992-93 and 1993-94. From 
this, it is evident that the expansion 
programme of the Integral Coach Factory has 
been sacrified, to take up the expansion 
programme of the Kapurthala Factory. 

THE VICE-CHAIRMAN (SHRI MD. 
SALIM): Mr. Ganesan, please seek your 
clarifications. 

SHRI MISA R. GANESAN: Sir, this 
uatemeni; has come only because of my 
raising the matter earlier. The statement says: 
Clarificatory statement with reference to the 
matter raised by Shri Mm R. Ganesan'. 
Therefore, kindly sive  me two-three minutes 
more. 

I would like to point out that in the Integral 
Coach Factory, 700 vacancies, comprising all 
categories of staff, have not been filled. 
Another 800 employees are due for 
superannuation during 1994-95.     There has 
been no recruitment   of 
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[Shri   Misa   R.   Ganesan] 

Class IV staff since 1991. Is it not a 
deliberate attempt to hamper the performance 
of the Factory in order to justify a cut in 
production at a later date? I would like to 
utter a word of caution here. Don't play with 
Tamil Nadu. Don't play with the Integral 
Coach Factory. 

I now come to my specific questions. I 
would like to know from the hon. Minis'er 
whether it is not a fact that the work was 
sanctioned to increase the production 
capacity of the Integral Conch Factory from 
1,000 to 1,150 coaches in the Railway Budget 
for the year 1991-92, presented in July, 1991. 
Is it not also a fact that the same v\ork duly 
sanctioned was dropped in the Railway 
Budget for the year 1993-94? I would like to 
know from the hon. Minister why this was 
dropped unilaterally. Was any Explanatory 
Note attached to the Budget papers foi the 
year 1993-94, or, was any statement made in 
Parliament regarding the deletion of this 
sanctioned work? Why was no manpower 
planning done by the Integral Coach Factory 
Administration in regard to the filling up of 
future vacancies, as directed by the Railway 
Board during the year 1991 

From all these things, one can presume .hat 
the Railway Ministry is allowing this Factory 
to have a natural death by slowly reducing its 
production and, correspondingly, its staff 
strength. Therefore, I would like to have a 
categorical reply from the hon. Minister, I 
would like to have a categorical assurance 
from the hon. Minister, that the production 
target of the integral Coach Factory would 
not be reduced on any ground. Thank  you 
sir. 

THE MINISTER OF STATE OF THE 

MINISTRY OF SURFACE TRANSPORT      

(SHRI    JAGDISH    TYTLER): 

Even when  there are no   demands? 

SHRI MURASOLI MARAN-.  There is 

a demand every year. 

THE VICE-CHAIRMAN (SHRI MD. 
SALIM): Shri Mentay Padmanabham, please. 

SHRI MENTAY PADMANABHAM 
(Andhra Pradesh): Did you call me, sir? 

SHRI V. NARAYANASAMY: You were 
called earlier. You were not here at  that time. 

THE VICE-C (AIRMAN (SHRI MD. 
SALIM):  I called   you earlier. 

SHRI MENTAY PADMANABHAM: I 
have only one point. I would not take more of 
your time. 

Sir, I am happy that the Railway Minister 
has assured the House that they are neither 
closing the Factory, nor retrenching any of 
the workforce. 

SHRI MURASOLI MARAN: He is not 
filling   up the vacancies. 

SHRI S.    V1DUTHALAI     VIRUMBI: 
This is what I asked. 

SHRI MENTAY PADMANABHAM: The 
point is, the production level has been 
reduced from 1050 coaches to 750 coaches or 
something of that order. Therefore, the hon. 
Minister should give a categorical assurance 
that even if the production level is reduced, 
he is not going to retrench   any of the 
employees. 

SHRI C. K. JAFFER SHARIEF: It is 
here. 

SHRI MENTAY PADMANABHAM: It   
is not here. 

SHRI V. NARAYANASAMY: What 
mechanism is  going to be adopted? 

SHRI S. VIDUTHALAI VIRUMBI: There 
may not be any retrenchment, but further 
recruitment would not be made. 
{Interruptions). 

SHRI MENTAY PADMANABHAM: This 
is a very important issue. Therefore the 
Minister shou.'d assure the House that even if 
the present capacity -'is- reduced in the Eighth 
Five-Year Plan, for 
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any reason, they would not resort to 
retrenchment of the employees. As other 
Members have said, this assurance is needed 
because unemployment is a serious problem. It 
is not only in the case of Tamil Nadu, but is 
there in Andhra Pradesh and several other 
States as well. Therefore, do not try to choke.... 

SHRI S. VIDUTHALAI VIRUMBI: Do 
not cut  down production. 

SHRI MENTAY PADMANABHAM: 
Please do not choke the employment op-
portunities available to the local people. You 
should try to increase the capacity of the 
Factory and try to absorb as many people  as 
possible.   Thank you. 

SHRI C. K. JAFFER SHARIEF;    Mr. Vice-
Chairman, Sir, before I answer the 
clarifications   sought   for   by hon. Mem-
bers, I would  request the hon. Members to 
bear with me as I want to explain to them the 
background as to why it has happened so. 
7.00  p.m. hey   themselves    have   quoted 
the comparative  figures of  the earlier  
production targets and those   of now.  Maybe 
my manner of explnation, may be different, 
but I am sure I     will be able to   convince 
them.        As     my esteemed colleague has 
already explained it, I assure this august 
House that there is no question  of any 
retrenchment   at all. 

SHRI MENTAY PADMANABHAM: 

Either now or in future. 

SHRI C. K. JAFFER SHARIEF: There is 
no question of closing down the factory also. 
Tiiere is no question of shifting either the 
factory or any activity of the factory. On all 
these three counts, one need not have to 
worry. 

Now, why has this situation arisen? Today 
we are Ministers. Perhaps, sometime they 
may also become Ministers. When tbey sit in 
our place, they will also realise what; it is. 

Let me be very frank with you, let me be 

very clear with you that the budget that we 

have presented for 1994-95 is a need-based 

budget. Any requirement will be based on 

what we need. 

Sir, perhaps hon. Members are aware 
that at the j,irne of the last year's bud- 
jget the Lok Sabha sat throughout the 
| night, till early morning hours. Even 
 yesterday the Lok Sabha sat till four 
[o'clock in the morning and the whole 
day today. When I replied to them, it 
was around six o'clock or half past six 
o'clock. I am a Member of the other 
House for the last 25 years. I have seen a 
number of debates not only in the House 
but also in the Consultative Committee 
meetings, and I have seen a number of 
Railway Ministers presenting budgets. 
Why did the Members debate it for the 
whole night? For what? Not just because 
they had a fancy to sit and make speeches. 
The debate shows their interest in the 
development of the regions, the develop 
ment of their constituencies, the develop 
ment of their States, etc How will deve 
lopment come? Development comes only 
when you expand the network. How do 
you expand the network? You will have 
to have the resources. When you want 
to use the resources, you will have to 
look for rationalisation. Today, with all 
confidence I am prepared to say rthat we 
have enough coaches to meet our traffic. 
In the budget you have seen that we have 
introduced a number of trains. We have 
enough wagons. The wagon industry, 
much of which is located in West Bengal 
and Bihar, is crying as if we are doing 
injus'ice to it. It s not so. Motives are 
also being attributed that we are importing 
wagons. It is not so. There was a query. 
As you know, we have adopted the uni- 
gauge policy We want to sell our meter, 
gauge rolling-stock. When somebody came 
to purchase the meter-gauge rolling-stock, 
locomotives, wagons, coaches, they also 
said, "We have containers which may 
probably suit your country. If you buy 
ours we will bup yours." Otherwise their 
rolling stock is going to become  scrap. But, our 
rollin stock is also going to become scrap. That 
way the country is going to benefit without 
losing anythsg. But, nothing has come through. 
It Was only an academic-discussion. Some 
queries came.   Some queries, we also made. 
That is   all. But here why we    reduced the 
rolling stock? Sir, I am telling you these 
operational techniques. Perhaps only when 
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we work  with the system for quite long, 

we will be able to understand and know 

;be details.    A train from here  goes to 

Lunknow at night and it returns.    It has 

maintenance.   A   train   leaves   Guwahati 

and goes to Trivandrum.    For three and 

a half days or four days it runs continu 

ously.    That also has main.    How much 

of roiling stock is available with you bet 

ween one    destination and   another?    i 

hones ly, say not has a Minister, but as 

a Member of Parliament, as a represen 

tative   of   the   people,   when   any   one 

who is sitting here in this House or that 

House may point out that the Government 

goes on saying there is no money, I have 

always   seen a. lot of sympathy in both 

the Houses with the Members appealing 

to the  Planning Commission to help the 

Railways Members   appealing to the Fin 

ance Ministry to help the Railway Min 

istry.       For      what      do   they      have 

this      sympathy?      I,t      is for develop 

ment.      Such      an      interest they 

have for the developing of every region. 

With the present  liberalisation   policy and 

the new economic policy, if some investor 

comes, he   will  naturally ask where the 

infrastructure is.    He will have to bring 

in raw material, take the finished  goods 

to the market, to the ports, etc.   So, what 

is basically required is to    develop   the 

infrastructure.   Once we develop the infra, 

structure, the investment comes, the indus- 

try  grows,  jobs   are   made  available   to 

our youths in the country.   As the traffic 

grows,  naturally, we will  be    requiring 

mueh more   wagons.       Today you are 

bothered about one ICF.   There are three 

or  four coach-building  factories.     Rail 

ways have got two—one in ICF at Peram- 

bur in Madras and another in Kapurthala 

In Bangalore, we have one    under   the 

Ministry of Defence—Bharat Earth Mo- 

vera Ltd.   This year we are not able to 

give orders to the Bangalore Unit, because 

we do not have work for our own fac 

tory    What we have  done is  that we 

have tried  to mobilise money mostly  to 

meet the cost of gauge conversions, set 

ting up of new lines, doubling and more 

clectrrfkation.    these are  the areas  of 

thrust.   Yes we will go in again for the 

thing, but our production units have 
manufactured much more 'han their cava, 
city. With the productivity-linked bonus, 
naturally the workers get encouraged. 
I'hey can produce more and they get 
more. I do agree that temporarily there 
will be some loss. But whether one is a 
worker trader or a tax-payer or 
a traveller, who is paying more 
there       is       a       hue       and cry, 

when we have increased the freight and fares. 
We will come back to this topic when debate 
on this issue takes place. To the you the truth, 
unless we mobilise resources without 
burdening the common man and develop our 
network by rationalising our assets and utilise 
them proper, ly, we will not be able to 
develop any network. So. there is no need to 
be in anxiety at all. Today, there is pressure 
from the wagon industry. Something is going 
wrong. We are not helping. There is no 
difference between a family and a 
Government, whether it is a State 
Government or the Central Government. 
When you buy something which you do not 
want, how you feel? If your pocket c'.osen't 
permit you what will you do? The same is the 
cast with us also. So the question is 
privatision comes in. What is our 
requirement? To tell you the truth, we have 
not yet computerised our traffic movement. 
We have computerised only the passenger 
reservation. We would like to computerise our 
wagon movement. Then, we will be able to 
know which wagon is where, how many 
wagons are in the workshop, how many 
wagons are running, how many wagons are in 
the yard. Then we will he able to know how 
much capacity is being: utilised. There is no 
clear pieture. If some industries and if some 
people in the establishment join together, we 
will gar on placing orders. You shoot day in 
and day out; "I want a new line I want an e 
new tram.' We say, "No new line and no new 
trafn because we have no money." These are 
not small investments. They involve crores 
and crores of rupees. You can come with us 
an! let us travel together and  see      the 

situation. You yourself would say. "Lot of 

yards, lot of rolling stock, wagons are idling  

coaches   are  idling. 
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SHRI JAGDISH PRASAD MATHUR: 
If you limit yourself to queries, if would be 
better. 

SHRI C. K. JAFFER SHARIEF: Ma-thur 
Saheb, I am just telling you... (In-

lermptions)... Please bear with me. I I confine 
myself to your query, you will not be able to 
understand our position. I thought that I can 
make you understand much better so that 
there are no farther  queries... 
{Interruptions)... 

SHRI    GURUDAS    DAS        GUPTA 
(West Bengal): It is very interesting to listen 
to the Vedantic speech of the Railway 
Minister. Since we are running out of time, 
we would like to know how much time he 
would take. Let him come to the questins ions 
which we have raised... (Interruptions)... I do 
not say you are wasting the time. Since you 
are all ma litre people, I think you all   
understood   mc   now. 

SHRI M. A. BABY (Kerala): I would 
like to thank Shri Jafferji in giving a 
detailed reply even going out of the 
way and taking up the general issues. 
That is something which we appreciate. 
But the only roin^ is that we have many 
other important issues to discuss... (In- 
lermptions)...  

SHRI MISA R. GANHSAN: He has not 
replied to my points. 

SHRI V. NARAYANASAMY: Mr. 
Minister, what are you going to do with the 
extra employees? You say that there will be 
no retrenchment. But tomorrow you may seal 
the factory. When we manufacture 775 
coaches, what are you going to do with the 
extra emp-loyees? There should be a plan. 
Simply saying that there will be no retrench-
ment will not do. 

Secondly, you said that you would use the 
additional capacity in the Kapur-thala factory 
and the ICF factory for alternative purposes. 
What are the details? We want to know about 
these two things. I am happy that you gave an 
elaborate reply. But you have to reply to 
these two critical points. 

.. .(Interruptions)..  

THE VICE-CHAIRMAN (SHRI MD. 
SALIM): We cannot allow you to put 
questions in the second round. 

SHRI MISA R. GANESAN; In the 
Railway Budget for 1991-92 a new item titled 
" Augmentation of production capacity a«u 
developing facilities for increasing 
.production of AC coaches and EMHs was 
sanctioned for the Integral Coach Factory at 
Madras under the capital head at an estimated 
cost of Rs. 2050 crores. lt has come in the 
Pink Book in section 12.02, item No. 12, in 
July 1991. This work was again shown in the 
Budget papers for 1992-93 as "Work in 
Progress", under section 12.03, item No. 8, in 
the same Pink Book. However, in the recent 
Budget, the Minister of Railways did not. 
allot any funds for this work. On the other 
hand, I find fro-! Cm Budget papers for 1993-
94, this WORK Has been unilaterally deleted. 
(Interruptions), i want a specific answer from 
the Minister. 

SHRI K. K. VEERAPPAN (Tamil Nadu): 
They are giving a step-motherly ireatment to 
Tamil Nadu. No new lines are given in the 
Budget:. Last time, 1 had asked for a new 
line with the signatures of more than 30 MPs. 
He has not cared for it. 

THE VICE-CHAIRMAN (SHRI MD. 
SALIM): Please sit down. This is not  the 
time for asking for new lines. 

SHRI S. K. JAFFER SHARIEF: As I 
have already said, there is no retrenchment 
Mr. Narayanasamy was asking about the 
future plan. We have already told the 
production unit to plan for what they will be 
able to do with the infrastructure chat is 
available in the manufacturing units. It is not 
that we have given up. We ourselves are 
trying for certain outside markets from where 
we are getting queries. Recently, there was a 
banking industry which came from Spain 
which would like to fund the third-world 
countries to meet their requirements. They 
wanted to know whether we would be able to 
manufacture for them. We said we would 
gladly undertake that responsibility. We are 
exporting our locomotives  to Malay- 
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Ma, Bangladesh and some African countries. 
We are trying to export not only our 
locomotives but also our coaches and 
wagons. Like that, we are planning and we 
may even get other sorts of orders from other 
places too. This is not going to be a 
permanent thing. This is a temporary feature. 
That is all. 

the next thing was that we made -ome 
provision in the earlier Budgets and later, 
changed it. Sir, there is a Works Programme. 
They make assessments. (Interruptions). 
Based on that, the Budget is prepared. 
(Interruptions). 1 am telling you this. It may 
come in the Pink Book. In the middle of tiie 
year, we always make a Mid-Review. In the 
Mid-Review, if we find that there h no 
requirement, then we do not spend mon: . In 
no way it affects. After all, just because it is 
there in the book, one cvnnof say, "You 
should spend". It is not binding. You can 
always revise your opinion when you do not 
feel it neces-Hry at all. 

SHRI M1SA R. GANESAN: Why has he 
mentioned the same thing in the Budget for 
1992-93 aliso? (Interruptions .). Rs. 20 
crores had been allotted to the ICF.   
(Interruptions). 

SHRI JAGDISH: TYTLER: Sir, could you 
call my name? 

THE VICE-CHAIRMAN (SHRI MD. 
SALIM); Yes, Mr. Jagdish Tytler to make a 
statement. 

STATEMENT   BY   MINISTER 

Crash   of Sahara  Airlines   Boeing-737 

Aircraft on the  8th March, 1994  at 

Indira   Gandhi   International   Airport, 

Delhi 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI JAGDISH TYTLER): Sir, on 8 th 
March 1994, Boeing 737 aircraft VT-SIA 
belonging to Sahara India Airlines   was 
engaged in  training flying 

at IGI Airport, Delhi, with Capt. P. Khurana 
as the Instructor. Total number of persons on 
board were four; the Instructor and three 
trainee Pilots. The aircraft was airborne first 
at 1413 hours. After carrying out Ave sorties, 
the aircraft was again airborne at 1454 hours. 
Soon after take off, the aircraft suddenly 
swirled to the left and was seen sharply 
decending. Near the international terminal 
building it impacted on the apron. An 
Aeroflot IL-86 aircraft parked on Bay 45 aliso 
got the impact and was totally destroyed 
alongwith the Sahara India aircraft; in fire 
that engulfed both the aircraft. 

There were no passengers in either   of 
the aircraft.     The Aeroflot aircraft was 
being attended to by the airlines person 
nel   for snag rectification.  Two  of them 
died at the time of the accident and one 
of the injured persons later succumbed to 
injury   Another injured person is, in hos 
pital. All the four crew  members of the 
Sahara India  aircraft are reported dead. 
Besides, five more persons present at the 
accident  site sustained injury and    one 
of ;hem later succumbed to it in      the 
hospital.    Thus, altogether eight persons 
lost their lives and five are injured. The 
injured persons were immediately hospi 
talised.     Action has been     taken      to 
inform the  families of the deceased and 
injured persons. Arrangements    have 
a'iso been made for members of the   bereaved 
families to come   to Delhi. 

Senior officials rushed to the IGI airport 
soon after the accident and supervised rescue 
and relief operations. 

Three aerobridges and parking bays have 
been damaged. Following the accident, flight 
operations at the airport remained suspended 
for about three hours, and were resumed at 
1750 hours. 

The available evidence and the situation 
prime facie do not indicate any act of 
sabotage. 

Preliminary investigations have been 
smarted  by DGCA.     Government have 

also decided to institute a judicial enquiry 
which will reveal full facts and 
circumstances  of the unfortunate    acct- 
ment. . 


